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CET\TRAL ADMINISTRATIVE TRIBUNAL 

MUMBAI Eii\CH. 

- 	j CCNTEMPkPETITIuN NO. 46/2003. 

/ 
OhIGINAL APP LICATIGN NO. 844/2001. 

ShriP.R.Joshi. 	 .........Ppplicant. 
V/s. 

I 

Central Railway 	 .....Responderits. 

COhAM : Hon'ble Shri A.S. Sanghvi, Member (J). 
Hon'ble Shri Shankar Prasad, Member (A). 

TRIBUNAL'S CRDER: 	 DATED: 11,04.2003, 

Heard Shri T.D. Ghaisas counsel for the 
/1 T 4  

1r aicant. 
, W • 	 , 	Shri Ghaisas states that in spite of clear I:•.': 	I 

ction from the Tribunal for interest rothinbas 
Ofl given. 

(g4 	 Issue notice to the respondents on 
CP 46/2003.as to why contempt procedings should not 
be initiated against them. 

AD JOUFNLD TO 06 .06 .2003. 
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